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APPEARANCE 
Shri Kishore Patel, Manager  appeared for the Appellant  

Shri R.P Parekh, Superintendent (Authorized Representative) for the Respondent  
 
 

CORAM:        HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR 
                     HON'BLE MEMBER (TECHNICAL), MR. RAJU 

 

Final Order No.  A/  10691   /2022 

                                                                   DATE OF HEARING: 06.06.2022 
                                                                      DATE OF DECISION: 06.06.2022 
RAMESH NAIR 

 
The applicant filed this application for withdrawal of the appeal. 

Accordingly, the appeal is dismissed as withdrawn. MA also stands disposed 

off. 

 

 (Dictated & Pronounced in the open court) 
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